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Notary Negister Entry Date.24 FEB.2025.: 

No...Jo 

RY A. L GARG 

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPALBENCH, NEW 

VARUN GULATI 

Delhi Pollution Control Committee & Ors. 

MOST RESPECTFULLY SHOWETH: 

as under: 

Original Application NO 1065/2024 

AFFIDAVIT ON BEHALF OF PESPONDENT NO.2 IN COMPLIANCE WITH ORDER DATED 20.08.2024 

SI. No 

I Mahima Tomar, aged about years, currently posted as SDM Narela, GNCTD located at MPCC 

1 

Versus 

2. 

1. That I am well conversant with the facts of the present case based on the official records and as 
such l am competent to depose with respect thereto and file the present Affidavit. 

.. 

2. This Hon'ble Court by Order dated 20.08.2024 has directed to file a reply by way of an affidavit 
indicating the position of the case. 

DELHI 

3. That I have gone through the contents of the Original Application (0A) and thatl understood the 

content thereof. 

Owner/0ccupier 

4. That the matter pertains to the action for sealing of the premises of the respondents no 6 to 40. 

5. That as per the closure directions issued by DPCC u/s 31(A) of the Air (Prevention & Control of 
Pollution) Act 1981 read along with PWM Rules as amended to date. In the present matter Closure 
orders received from DPCC via DM Office Alipur. In response to this order action was taken by 

Revenue Department as under: 

and address of the 

factory 

M GARGN 

DNOTARIAL 

OWNER/0CCUPIER 
C-565, C Block. DSIDC Narela 
industrial area, Delhi: 11004 

OWNER/OCCUPIER 
H-1471, H block DSIDC. 
Narela Industrial Area Delhi: 

110040 

APPLICANT 

Respondent 

Status of inspection/ATR 

Unit/premises found open. 
Single Use No Plastic 

detected. Current Occupier 
claimed to have shifted to the 

premises recently only. TPDDL 
has not disconnected the 

electricity supply. 

Unit/premises found open. 
No Single Use Plastic 

detected within the factory 

Remarks 

No SUP detected. 

No SUP detected. 

Building, Naya Bans Delhi, on behalf of District Magistrate North do hereby solemnly affirms states 

premises. Current Occupier 
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NOi¡ry Regsler Entry 

Date 2.4 FEB..2026 

No....$48 

3 

4. 

5 

6 

7. 

UBL 

claimed to have shifted to the 

premises, ,recently only. Unit 
was running from basement. 
TPDDL has not disconnected 

tne electricity supply. 
Unit/premises not visited yet. 

Through owner/occupier M- As further orders from DPCC 
227, Sector-5 Bawana regarding not taking action 
Industrial area Delhi: received on 13.01.205. 

V.V. INDUSTRIES 

M/s CK ENTERPRISES 
Through Owner/ociupier 1-
2172, DSIIDC Narela 
Industrial Area, Delhi: 

OWNER/OcCUPIER 
N-278, Sec 1, DSIDC Bawana 
Industrial Area. Delhi: 

110040 

OWNER/ocCUPIER 
E-840, E Block., DSIIDC. 

Narela Industrial Area, 
Delhi: 110040 

OWNER/OcCUPIER E-855, E 
Block, DSIDC. Narela 
Industrial Area, Delhi: 

OWNER/OCCUPIER 
DSIDC, 

Industrial Area, 
110040 

Block. 

Unit/premises found open. 
CK Enterprises was not found 
at the location. Ground floor 

and 1 floor of the unit were 
vacant but two industrial units 

were running from basement 
and 2nd floor. TPDDL has not 
disconnected the electricity 
supply. Both showed their 
DPCC consent to Operate. 
Also one unit showed MCD 

Factory , License. Water 

connection already sealed by 
DSIIDC 

Unit/premises not visited yet. 
As further orders from DPCC 
regarding not taking action 
received on 13.01.2025. 

Directions required 

from Hon'ble court. 

1-856, Unit Found Open and Empty. 
Narela Unit 855 and 856 were joined 
Delhi, in to one single factory. Large 

amount of plestic waste 

present in the basement. 

Directions required 

Unit Found Open and Empty. No SUP detected. 
No SUP was detected in the 

premises. TPDDL has not 
disconnected the electricity 
supply. Water connection 
from DSIIDC is not present. 
Unit Found Open and Empty. 
Unit 855 and 856 were joined 
in to one single factory. Large 
amount of plastic waste 

present in the basement. 

TPDDL has not disconnected 

the electticity supply. Water 
connection from DSDC not 
present. 

110039 

110040 

110040 

TPDDL has not disconnected 

from Hon'ble court. 
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Notary Rster Entry 

Date.24 FEB 20 

No.......7 

ARY PUBi 

14. 

15. 

17. 

18. 

19. 

16. OWNER/OCCUPIER 

20. 

21. 

OWNER/OcCUPIER H-1262. 
H Block, DSIIDC Narela 
Industrial Area. Delhi: 
110040 

22. 

OWNER/OCCUPIER H-1446. 
H Block DSTIDC, Narela 
Industrial Area, Delhe 
110040 

H-1383, H Block, DSIIDC 
Narela Industrial Area, Delhi 
110040 

OWNER/OCCUPIER A-168. A 

sealed alpng with the SUP 
present. Two illegal 
borewells/submersible 
found present in front of the 

factories. 

Block, 
Industrial 

110040 

Unit found open but appeared 
to be vacated recently. 
Electricity not disconnected 
by TPPDL. One illegal 
submersible was detected in 

the premises 

TOWNER/OCCUPIER A-167. Unit was open. 
A Block, DSIIDC. Narela connection 
Industrial Area. Delhi: 

110040 

Unit was found locked/did not 
open. Electricity connection 
was disconnected by TPDDL 

Unit was found locked/did not 
open. Electricity connection 
was disconnected by TPOOL 

were 

Unit was found open and 

Block, DSIIDC, Narela vacant. Electricity connected 
Industrial Area, Delhi: was already found 

110040 disconnected by TPDDL. 

Electricity unit Sealed 
was found 

disconnected by TPDDL. Unit 
was working without MCD 
license and DPCC consent. 

Fire extinguishers were found 
expired in 2023, unit Sealed. 
One illegal 
borewelI/submersible 
detected in front of the 

factory. 

OWNER/OCCUPIER A-230. A Unit was found empty and 

DSIIDC, Narela vacant. Electricity connection 

Area, Delhi: found already 
disconnected by TPDDL. 
Water cohnection was found 
already sealed by DSIIDC 
Unit found open and vacant. OWNER/OCCUPIER B-2317, 

connection B Block, DSHDC, Narela Electricity 

was 

05.11.2024 

was 

TPDDL 

OWNER/OCCUPIER C-397, C Unit found locked/did not 

Block, DSIIDC. Narela open the gate. Electricity 
Industrial Area. Delhi: connection disconnected by 

110040 

required Directions 
from Hon'ble court. 

Directions required 

from Hon'ble court. 

Directions required 
from Hon'ble court. 

OWNER/0CCUPIER C-398, C Unit found locked/did not Directions required 

110040 

Water connected was not 
found/present. 

Industrial Area. Delhi: disconnected by TPDDL on 
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24FEB 2025.. 
NotaerEntry 

No..... 

9. 

10. 

11. 

12. 

13. 

the electricity supply. Water 
connection from DSIDC not 

present. 

Unit OWNER/OcCUPIER 
F Block. DSIDC, 
Industrial Area, 

OWNER/OCCUPIER 1-1490, 
1 Block. DSIHDC. 
Industrial Area, 

FBlock, DSIIDC, 

OWNER/ONUCUPIER 
1498. I Block, DSIIDC, Narela 
Industrial Area, Delhi: 
110040 

Industrial 

1-1489, found open. New 

Narela occupier claimed to have 
Delhi: shifted recently. Unit 

appeared to be Television set 
assembly. No sUP found in 
the premises. Electricity 

was found 
disconnected by TPDDL No 

documents regarding 
operation/running shown by 
tie new occupier. 

10040 

Industrial 
110004n 

Area, 

F 

connection 

open. 
Narela occupier claimed to 

recently. Delhi: shifted 
appeared to be Television set 

assembly. No SUP found in 

the premises. Electricity 
connection was found 
disconnected by TPDDL. Unit 
F-1489 and 1490 were joined 
and working as single unit. No 
documents regarding 

the new occupier. 

New 

have 

Unit 

OWNER/OCCUPIER F-1714, Unit found open NO SUP 
Narela Detected. Current Occupier 
Delhi: claimed have shifted 

recently. Electricity was found 
not disconnected by TPPDL 

OWNER/OCCUPIER 1-1785. Unit found open and engaged Unit Sealed. 

Block. DSIIDC Narela in the manufacture of Single 

Area, Delli: Use Plastic. Unit Sealed along 
with SUP. Electricity 
disconnected by TPPDL 

Additional unit F-1786 was 

found to be engaged in 
manufacture of SUP. Both 

units were running as single 

to 

in the manufacture of Single 
Use Plastic. Unit Sealed along 
with SUP. Electricity was 
disconnected by TPPDL. 
Water connected found 

already sealed by DSIIDC 

No SUP detected 

Unit found open and engaged Unit Sealed. 

No SUP detected. 

No SUP detected. 

110040 

110040 

Unit found 

operation/running shown by 

unit with one temporary gate 

formed between the units and 
covered,by Cartons Both 
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y Reg/ster Entry 

Notary 

Dat:..24FEB.2025.. 

No..e 

23. 

24. 

25. 

27. 

28. 

Block, DSHDC. Narela 
Industrial Area, Delhi: 
110040 

29. 

OWNER/occUPIER C-521, C 
Block, DSIIDC. Narela 

Industrial Area, Delhi: 
110040 

OWNER/OCCUPIER C-611, C 
Block, DSIIDC. Narela 

Industrial Area, Delhi: 
110040 

OWNER/oCCUPIER C-612. C 
Block. 
Industrial 
110040 

26. OWNER/OCCUPIER D-1581, 

submersible was detected in 

the premises. Electricity 
connected not 

disconnected by TPDDL 

Unit found open and empty. 
Some construction work was 

Delhi:going on. One illegal 
submersible was detected in 
the premises. Electricity 
connected not 

disconnected by TPDDL. Both 
C-611-12 appeared to be 
single unit joined together. 

Unit found open and empty. 
D Block, DSIIDC. Narela One illegal submersible was 
Industrial Area, Delhi: detected in the premises. 
110040 Electricity connected 

already disconnected 
TPDDL. Water connected was 

found sealed by DSIDC 
Premises found open and 
vacant. Water connection was 

DSIIDC, Narela 
Arca. 

OWNER/OCCUPIER D-1619, 

open the 
connection 
TPDDL 

D Block, DSIIDC, 
Narela Industrial 
Delhi: 110040 

gate. Electricity from Hon'ble court. 
disconnected by 

Unit found locked/ did not 
open the gate. Electricity 
connection disconnected by 
TPDDL. 

Unit found open and empty. 
Some construction work was 

going pn. One illegal 

was 

Delhi: already 

was 

was 

Electricity was already 

disconnected by TPDDL One 
illegal borewell detected in 
front of the factory 

by 

OWNER/oCCUPIER D-1640, | Unit found open and empty. 
D Block, DSIIDC, Narela Electricity connected 
Industrial Area. 

110040 
disconnected 

was 

by 
TPDDL Water connected was 

found sealed by DSIIDC. 
OWNER/OccUPIER E-646. E Unit found open. Electricity 
Block, DSIIDC. Narela connection was found not 
Industrial Area, Delhi: disconnected by TPDDL. 01 

illegal submersible was 
detected in the premises. 
DSIIDC already disconnected 
water connection. In the 

Basemen plastic processing 

Directions required 
from Hon'ble court. 

Areaafound sealed by DSIIDC. 

110040 

unit found. One metal 
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In summary action was as under: 

SE 

Unit Sealed 

Notary Register Entry Date..1.f.FEB.9025--.. 

F-1498. I Block, 
1-1785. F Block. 

A-167. A Block, 

No...e 

Tt VERIFICATION 

No SUP found/vacant/some other No Action taken due to 

activity than SUP DPCC orders. 

M-227, Sec 5, 

kE. L. GARG 

C-565, C Block. 

App. 
Gost. 

H-1471, H block 

Fgr. No.-EC3/ 

E-840, E Block. 

1-1489, F Block. 
1-1490, 1 Block. 
F-1714, F Block, 
A-37, A Block 

M/s CK ENTERPRISES 1-2172 
E-649, E Block 
E-855, E Block 
E-856, E Block 
H-1262. H Block 

A-168. A Block 

A-230. A Block, 
B-2317. B Block, 
C-611, C Block, 
C-612, C Block, 
D-1581, D Block 
D-1619, D Block 
D-1640,D Block 
E-646, E Block 
E-839, E Block 
A-67, A Block 

N-278, Sec 1, 

ATTESTED 

H-1446. H Block 

Notary Publid Delhi (!ndia) 

H-1383, H Block 

6. Annexure "A" orders from DPCC, regarding Revocation of Closure are attached herewith for ready 
reference. 

7. That the delay in filing affidavit is deeply regretted as the District Magistrate as well as the Sub 
Divisional Magistrate (Undersigned) were occupied in the Delhi legislative Assembly Elections, 2025. 

The deponent has full regard to the majesty of the Hon'ble Court and has highest regard for rule of 
alaw. The undersigned is willing to abide by the order(s) of this Hon'ble Court. 

Further directions may be given by Hon'ble Court for future course of action. 

24 FEB 2025 

C-397, C Block 
C-398, C Block, 
C-521, C Block 
J- 134, J Block 

The above mentioned deponent does verify that the fact of the above affidavit is true and correct. 
No part of it is false and nothing material has been concealed therefrom. 

Verified at New Delhi on 24" day of February 2025. 

J -186 J Block 
Order from 
placed at Annexure 'A' 

DPCC 

Gonal Miagis. 

Warca 

"DEPONENT 

SDM (Narela) 
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7128

ANNEXURE- A



2

8129



3

9130



4

10131



5

11132



6

12133



7

13134



8

14135



9

15136



10

16137



11

17138



12

18139



13

19140



14

20141



15

21142



16

22143



17

23144



18

24145



19

25146



20

26147



1

27148

DOCUMENT- I



1

28149

DOCUMENT- II



2

29150



3

30151



4

31152



5

32153



6

33154



7

34155



8

35156



9

36157



10

37158



11

38159



12

39160



13

40161



14

41162



15

42163



16

43164



17

44165



18

45166



19

46167



20

47168



21

48169



22

49170



23

50171



24

51172



25

52173



26

53174



27

54175



28

55176



29

56177



30

57178



31

58179



32

59180



33

60181



34

61182



35

62183



36

63184



37

64185



38

65186



39

66187



40

67188



41

68189



42

69190



43

70191



44

71192



45

72193



46

73194



47

74195



48

75196



49

76197



50

77198



51

78199



52

79200



53

80201



54

81202



55

82203



56

83204



57

84205



58

85206



59

86207



60

87208



61

88209



62

89210



63

90211



64

91212



65

92213



66

93214



67

94215
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